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Fee famafaary ot gify & oy & &0
Fitly, W% AT W (Aeaimaray awar
& IAF A &1 1 gWrT fag o, 99 awr
qT T EAT—IATH 1A FTAA 7 3 NF-
77 15 fa aga fam fit oo & e
feg o | T dvEET W & A gER
AEa w24 2 = Favafaeer vez § aodw
T ALH-AFIAT FHHI T F390 2 (F
ZaA forstr gavag &1 AOAT wWE T A 8,
foreat Harx qaar 747 & #40 TE AAar
& 7 O A AEA WA T HEA G TeA
72 fr fawafaaram & fraw ofwfmiz
FTAST 7 IAX AT AT ey ot sreaqrrr
&t 59 a4 A 741 fawra wwdr.

MR. DEPUTY CHAIRMAN:
please finish.

Now

ot T s, wft o faae
iy & Frmigay 4 oww Y et
#rar =fan | 3+l avE & «f, s ogw
FuAe ffeder 1 F a7 79 T T4, AT
ZH WIF R 0 AT OOAT TE F0 |

Sto THoAET FAT : A2 FAAT ZWAT (

St TAFATAN ;WAL TEA ZAA ATEA
F24 3 % = Ao et s 9 forad
WATTH 7 & I A A7 T AFeqT
T AT 77 I O TrAAT T AE | 2w
argn & 77 fawafraras gw? 2w & fran
feraff %7 forery v ot T3wa d @z 7 ) fopsy
T & ot = F e fane wr
wafez § faar 3 | 72 fosyr 2, 78 ar 787

MR. DEPUTY CHAIRMAN: Now
please lake your seat.
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DISCUSSION UNDER RULE 176 RE.
NEW WHEAT PROCUREMENT POLICY
OF THE GOVERNMENT

ft 470 Tz fErEa (7ex 939) : 99-
aamfa wgtzs a9 &1 adr Aify § daw
F FE GFTT AT A0 A9 EE . . .

MR. DEPUTY  CHAIRMAN:  Mr.
Shekhawat, I think you will take 15—20

minutes so that other hon'ble Members can also
be...

ot 47 Tz wavae : 25 famz 9y

MR. DEPUTY CHAIRMAN: .. ac-
commodated because you would like a good
discussion. Others also will take some
time.

sft 431 fag famaa : F swgar g e
oITE E1 WEAT § FAAT A ar | vy
W, wrd, 79 1973 %71 9¢ far Aw &

for ooy i far ar forr fomr wroare 4
& SIMTT FT ACHTOFTT FG &7 Afer

"main thrust of the policy is to have bulk
_ procurement,"

q T2 qUT FT AT I A9 F FFL AT
T FATI A9 0] wfAw GFE W FF o
i F fagen 7 aw & fav oy 8
T & W T A f w9d g F hE
famar = & 1 1973 7% 77 Hify o
7 warfaefier 9151 # 7419 7 AIHET T2T AY
ot 5T 1974 7 w7 T 7 70 Hifr 7
TAETAT F1 TR F7 oAy A o Aifq
sryrfeat # fam &< aard o€ | aelt Aifa
WY 1973 § T8 7% 47 IAR AT A
WA WY ALY AT GT—

"to help in the acquisition by the public

agencies of a major portion of its marketed
surplus of this commodity."

it gadr o 9 Hfy awrd s f
TIFATT A 72 wreorr A off fis—
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oF T T WML F FTTEH T AT AT
w6 FA ify awr gd o
SRl % 74T AT T q9T §, T, IO
SR AT T FRW, T AL A H A=
wfagt & = #5177 o fe
w& dfr &= 7€, Wi Fa oA Tar A o
W § @ JAt F 4 S 3 fF aem
otz ¢ difa & e frame v < &, 9o
ot 7@ 7 fowerar g T gewre ol = Afa
ft %1 3% & | wa oay feafa &, o frman
AT & T ATHT T ;AT 97 7T FHT
a% dife 7 oy FEAT A7 T ARTAT 2
e sad Tw TEaar faa

T F T ITET 0Z T E /T I
7 39 feafa & oz w18 o7 7 Ay
gaadts AT W 2,679 FET AT
ufpFaTa A9 F goead far
124, 56 Z7 HATST EAF &9 99 aui 7
fefeempz fmar o= 354. 85 M9 7%
T TR femaer St |19 AT & A
# q1, 7% 428.87 W@ FATT F WAT
91T THF IO Y gEI FET 93 |
wg gy wiwel qfoz Giwr i fe
1970-71 % 108 fafqwa 2= &1 gemew
AT AT AT 1 971-729 105 fafoma 2=
T T 297 | 1972-73% 953 farferra
T T IAET BT WL 1973-74 &
WiFE TTHTL A T2 ®] § T 9997 7 |
Tt A T g 1972-73 F waET
1974-75 § IIET FH W E | A WA
agT T § | TEAT AT SR N &
aTE, TAAT SATET TR SR fere g
& AR, FIOEN TTAT @S FIH F OATE WL
LA TEEA § T @9 A% b a1c Al
BT FEATEA T AT AT, qF T (797, T
s9 g yF e # = e s afen o
W FW T g9 O fa=re #7I A ary
T AR # FIAE FEvATT 7 AT qwe
FY F18 wfzard agf avedt |
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wfwaET GrEA § d A A oAy
W furwraa 21T & 1 29 SrEgHEe A1 A A
Fr ey Ay =fir | ofew fr ey 9 g
frrferdt s 27 & 47 S =nfed o
T A § Rl T A 6 qwe a@
far s =nfed | 7T & g7 A @i
F T ¥ wSivz grszefr #1 feead w0
& fora Foft fomft s & e T ® At
97 & weaT Fivs frar & grer ar fee fedy
ST AT T 5 3177 39T (GHRrF 737 qar
FIATE | 30 T AT FT A4 TaT 72 39
# fr a9 oy Sfes &, Sw O F we i
FEIT, a1 Az 77 wfawre F @A ar aff
T @A ? T g A TR g A
fiwar & fommr F dar < fam &1

A sredt 7 78 & R st g vy
FTET FT @I E, TAET IH
srew fada s 7 ? afem g 3o
awi § frzw 3o & & A @ A
T A A7 ATET FAT F 0F A7 34T
ZI07 TW AT AT ATAT AFA £ (F A 5
aag & ufge & oY off @ g A
fafemm @i wrea & wrw 7% S i
2 7 g a1 il 77 s fafre = 8 -
& 0% 7EAT & wi fram & frawr 6 gfh-
foaeram dar 2T 2 W= o7 wfaframar @
T JETET T TEAT & |

frra wor agdarEar & 5 9E & v 9y
awe frama & fawmr 7 97 9w a7 w7 faar
T & o 7 it o dar Feane saA foga-
ey gomt & et & | 3w A
sresr & ot 9 frrar & 1 aew o 9wE A
T AW I 9T GEA & AR oW o A
FAAT T A A FE AEA WY T8 o
21 1972 % =, forr worsr w2 A 6
F T A9F 219 A A Av & Iy
feamr &1 42 &1 TmF 76 T fraes
fmr ar 91z 19749 3899 105 T faa-
war oo | =/ AR B 20 w0 & AFee
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[fY ¥7Y oz Fre@Ea]
afa feza gar | o7 w7 gET AvEE 99

aEd | AFE A 105 T fEeew A&
feama ¥z 47 @da 91T AT AT
At A T ST 9 T 11 i arew
150 =997 favem 7 47 1 39 a2 & 45
w7 KT fFame &7 sva< @7 @ | g
TAF A7 AT 7 AT A v W A
77 fFATT 71 9% 941 TEA 2 ) T qfe-
o T 47 21 727 2 fawre are et
FarAre &7 & faw dgre 78 & | 9 Gt
T g7 AT A # g 39 7 A
&1 & afas & oar qwean g 5 are fowa
aat @ faze & fraan wars a7 701E far
7 IRFY FZ 2639 FLL 597 41 1963
¥ AFT 1973 AF WTF AT K T
fFrr 51X 1973-74 F wiwe 59 797 TE
1 197374 @ 60 ATE A FT THLE
far 1 & wwman £ 5 o9 e ooiE 7
TIFTZ F qfAa9 230 FI72 TET @F AT
¥ 1 T g 230 FI0E &AT AT At
F1 IAFT TAAT F WA A AN T
z4ft, At frer o afafoar war & wfiar-
THT |AEAT AT 37 772 & uF fHar wfE -
Az & 8 fFar w71 wiafem 3er-
7 21T |

q femeama § wE &1 MAAN G
FY AT, A wred fa3wy w1 wvar 37 4
awra A4 fwar stafs feegeam & soaare
F1 AR 7 qaAY TRILIY w7 wwoia v )
wafar & fadrr wom agar § fr gaw
TEA HATH F FeqTZA AT TADAT T TH-
oTT FLAT TIAT | T2 TWELT FAT ZTT |
AT qFAr & a7 27 fomer wy amq F
wegeT W fafoaa ¥3@ 99 | 7 v AEr
fe %w anfaeis qe7 za 2o 4 o7 a1 07
Arer =T e e & srgeefrs £t
qared fear oy, T Tre-mETOSTHT &
faerre, Aefrear & faars, aa® S

[RAJYA SABHA]
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faars =0 gT¢ F A% @ §, afe
ATHTT FT TA AL A A AT TEAT
i 4 wre a8 s fwfy & o9 &
T@l F, 4 dtee Sz @ ¥ &
THAHE | W AT T sz E F-H A #7 Gifer
T ANGT FT 7 2 7 gafaq a8y 2 fw
FAGHT F 9q 7 § afew A gAY qrEt
1 Hifa & 5 oz Srezlor #1 ww
foar wTd 3 TR | fEar & 1 & S
z fy uw sardy fr= F 7 A7 gar A
o o aewTe & dra Ay A g
FTAT & W Ag AT g fEam ® 07
o AT FATAT AT AFAT § | AEFTCA
e arg fen, waewe o &9 g€, IR
aearz &1 arq faar #iw qfromes
a o oAy Afa 1 QI TE FaT T

wa 7 fordma wea Jmzan § Wz &
T | AITHE——1972-73 % 5 fafaga
Z7 & FUT AT, 1973-74 7 45 AM@ A
FATHIT 1974-75 & AT GAT wearon & 5
| 8 ATEy Z FT STHATTHE BT | 0 OF A9
w10 frare 7% fy Sreirods w0 4i 2t
“EE | T AR A F f7Ar | rEw qm-
1 AT A 105 ¥90 &1 919 ffewa
fiat | oy TAWMF 125 TN F 9T ¥ §F
FT @7 AY | ATHT 9T AR T AT gA-
wfeze fam ) <roream wewTe § o i
FT A 7 AT A1T FET A7 | FfET wrr
framt &1 feft wwre wr wafer a8
farer 221 & 1 3o T @7 g P e
AT T AT | THH ATA-HTT AT GCETH
ZFEl At e feefegue @ afen
an oy w7 v | sEE afeorny ey
g AT AT T, ATHY WRETET A e
#5r TE W AT IoarEaT ol &7 wry
#w oft 7 wE | o aaw afom ag Fraen
fr femzeams & q@® it &7 Faiom ot
a0 afx & g Sar o fy 789w 74y 7%
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UF GTAA TEHTL AT TG | 92 | 27 981 T247,
g7 AT T AFTC AT AT TZATE | AAT
HAT T FALAT H4 291 | AT A0E foaq
FTET, ATFA AT TF AT F+2 67 [ AT
Tfeaoren w1 $ATAET 3 A A A,
AT ¥ ACY A T TRT T AT TR
o7 Tfeaom T 1 qEA @ ZP, IAET
ATAAVR FATAT H@ATH W7 AT AT A9
FAMA FWO AT AAT AAT ST AA7Z O
AT 7 AAF AAT FARN THIAHT F1 &0F
FON | GH AAT AA1 4 TELA T AT TH
ardy feafa w1 fom 2 Sz &
G 77 FRATe WL ST F Hede | aar
FTEF 105 §IT G ST & 741 A4
FT 2qFEqT 1 | IT AT A FEI A7 famr
gar & f g & frew o £, sanfad
AT gAY, AfFA a7 T aeF 4 64rEy-
#E q AT FAT AA T TAW I WL
srgeqT 2 fF 2 w0 X w5 w90 A 4
FETAT FATIALT & WA T2 7 AT AFAT 2
ST w1 gz 4, #feq fEr 31 g2
FENAY 1% a2 w20
mxwﬁﬁwnwﬁzawqm
T AT gz A1 | S AT feAAwe ¥R
F a1z gz v 4, Afea feam 7
w1 gifew 7dt §% wwar, gawr FWA
TEAT | G Y TG, T AT F A
i e A4 Fa7 e 7 G4, A
UF WEIA § q12 AT Gy a7 fwoza
famar @ ot AdT &7 | 4 ag fdaga e
argar 7 f aeFi 7 foara ¥ F4r 47 9
STIOT qT AT A4 ATATT 5 AT FHZ
o TAT | AT 2 A Fifn F s s
FATAT W FAF AT 31 0F 7 F7E fara
20 Pz & A0 AaTw AET @ HEAT
AT | IHF 7T A 7L A, A 10
ard, fEfr s AT d fefrd 15 o
 srsgEd & o w1 wrEe oy fea | saw
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afzory 7z fasan s framn 9 d@us o
Zffs W8T & IC AT qUH FATHA AT
arare ® aw fzar

I ITH O TG G @V AT ACHCA
Afam &7 7 famat & A o '
FAF T A1 FO0A AT | ITFIN A AF
2 fy afes we wfoez 4 < & gz
¥ | Frarat 7 Ao § oA FOE ST
F1 105 790 F1 A4T 7 wary fear 0 &
AT 7 e g werer A foer
Ft w7are 7 fFar 2 3w gEErow 9
w3t Al foe & | wrar faama 105
w90 | qATH {71 § WY w9 v w7 w4
T FHTET 3191 T AT |, AT §
AT W6 q3A | ATHE A9 AFAT &, AlHA
fergrma &1 feor oo T & avze o
mﬁmﬁmw*mmmﬁm,
afex &% a5 ar azi a® qradr T 4y
mit fe frerm v (9 o gat i @ o
AT A AT AT | AT A Pz
FEAT ATZM FTEATIT A, I 9FIC
§ TfEen qr #4719 WTT W9 AT At
FET, WIEETRE 91 (sfgsam 7 b
AT ATTA 7@ FT F | 1973 7 o
HATH TV A T WreAEa fawan 2 59 77y
qrTE 50 T T F7 fra | wrer faegeara
q w1y afaT A e #, e g
ARTH A WO IF T g% & | W a7
ST W F (AT a3 T30 Z 9T 2w
TTHIC G AT A4 T AGAT | G 77
7 4 fqdaa e Jga F aewr s o
7 FTRr e wrAr Anfae A O arT az
w71 Arfgy 5 57 A FEATFE w5
97 OF T (Grem ¥ 7%l 1 A0 F¢
7 AT TZ A0 F1FET | A frrgmam
& agm war fas F% At ang faim
forer 2w ST 7 2 fR s &
AT AT @, feer @ 0w fee
& OO TAAT WATH TFAT /I TF w70



203 Discussion re. new

[«fr &7 g Samae|
ST AT TEIT FZ THET ST AL T &
faq strr &1 weT & e wow A SifEeT
FAT AT I F A2 7T AFE 7 T[AT
FHT | GOT FA & T F 97 Arw (r3q
A gET #1 fraan gwarEe w2
g ATATHT & &1 S5, AT 98 Wi Feaa
fi foram fetarn w0 g9 F99 Fawr
& I FTIPHAME F97 0 0T &7 G0
gHIT | 1973 W9 aF 3,61 2 AR wH
ATEH WS LT TLFHTCHTL 57 LT
T 59 qFT 7 w0 A ) W wEre sy
fo o o 1T zaa wow el TeETe
Ay STy AET 4 g0, afea 9a &1 afore
Far famar | afom e qand g7
g ars wrEws | afz ag aform gaw
a4 %7 faseran & &1 oAy s 2 5 awwe
& gred & . arfefEdesr & S 5
uwl g o &1 SrEr s AT 3aE
Z, wifpfean o190 29 FE9eEE
T ATHT AT I FT GOIET T FATTE |

wa A T s angon i oy feadfr 7
HIFTL FF FTANLIT & AT 7 FT N
& aftr 1971 8 AFT 1973-74 % 63
TN FI A A A8 g, T6 &l
zifore % = gan, 39 F1 329 F A g
U1 1 (AT F7 58 FE T T 99 1
T gl 21 & awear § 6 ag wewre
T 41, a7 fF1 Zmdy #1 ww a@ oA,
T FrE AT T T FA AGT AT | AT F
GT FIXACAT KT A a7 d 58 403 F1
TERT GIAT & AT T FTAW 9F A8 F7
qrd W gEeE aionw 2 A § e
WY U T[Ad WEAW T FL 9A | T
forg & fadm sroar =g A | F7 5
wreqardl frat &, o gaor 774 € f amr-
{q AR BT, I T AT FL AGAT ATEAT
far wa & wewTe 7 S 1 gw e
FT ST AUA grd | ALY &0, A T

[RAJYA SABHA]
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§OHTE ATE TH ST W AT T F A
TEAT & | FA | Fqfez O F1 AT
2 | WHY T FEd & AT A AT Z
# frvar, afa d & awafaee aw< &
T Aty A fewwer w@ 281 agh 72 Awon
STET F7 v {59 s Ay ag et
q A AT, AT FAT T GHATH F AT FH-
foez ardf 7t et | dAfw & e g R
FA A W FeA § A3 WA | i &
AT FE T AT AT G g E | o A
F1 A1f & waar F aveafas afee @ F 72
T #re gz ol AT srawar 2 R g
HTFTZ F AT FATR T/ F1 A7, AfoF
FeTHT AT SrewwT & far & vk W

| fawior &t &9 & #e @ e w7

it aefy fraifer v sy & e o
FOTET A7 AT A A 9ZH F1 AN EH
fraritar €

AT A AT FT 5 F 4G 0T 0F 47
17 AT 7 HArs A1 @ 2 6 3o weww
1w 7 WE | 3 A 43 9 AT e
FEATL & | § 959 ag gt aug oo fi
fgezrma & fifaw v & 9@ 59 7 w2
€ AT TH THIL & FIUAGTL 9T ! ATHT
gfvai st § fa argard wewi T fo
THTT FY 2qAEat %1 6 areawre # afoat
& fafsre w0 917 0% Aoft 7 ZEd A
FT ASTHT | W H AATT AT HIAW
FIVAHTT T Trave  TMTEEIaT g g1
ST | ST 7§ AR (A g g i wrd
EATAETE Y GAT FOF 39, qIA F WA &-
TZH T AAY 7 Ama 7 finz 347 fF we
AT STEFAA AT ATAT 2 | WIS WOCHT AT
e 3| Al | @var § 47 38§, THH
WY F5 T A1 AT AGT GV | SHAT
U AET FTLETT AT E, 20 THE FTGH
T F T , g A v fw Wy me
SUE § qAF WAT T2 FIAT & A G A
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ATHT IAHT ATEE FIAT 2 | T AL ® AN
TZT TH & | A AATT TTHIT IAH ATH
9% g HIE 47 A aad 71 fafem e F
A7 IA AW H AR AW | GEEHZ FT
Fgl A% AT &, WITE! GEEIAZ AT
Z1ar 2 et farameit & arer &y B 99
7, Iy wARwEATEE gifesvy 2 wuA
w1 T TTAF-G99 FIF & fA0 Iq%6 I
T ARG E L.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

ANNASAHEB P. SHINDE): Why don't you
tell how the procurement should be made?

it Gt Ferg Srevam « T WIOET T2 aEr
AT ATEE 74 T 4 | #F Fgar g s
&z 7 0F g1 acwr & fray & 3en
FeqTEA AT 9 WA 7 | gAY AT
o1 71 W T 1 36E I AT O
I FHE |

=it ooy i (g < 5w fe
¢ fri?

st W3 fag dErEw AT AT AT
& a1 & agw f& 135 w97 famd =ifgo

SHRI ANNASAHEB P. SHINDE: I am
sorry for interrupting. But I will have to reply
to this. So I would also like to understand.
When you are suggesting Rs. 135 as the
procurement price, what should be the issue
price for consumer? You are suggesting Rs.
135 as the procurement price . . .

St G fag Neram - 9g & Famn
Z | & Fan g 5w wefrargs 9% A1
TATETES IH AHA TF U 5T TF ATTH
HEEr qifEl & FTOT SENTEA WA,
oo &7 sEear gl 98 | 72 7= i-
A T FT AT BT AL , W W
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wawT F1 Fwm, fvaa foed 20 adf &
arg Aifa & g aud f5d & e osawr
AT F A9 A AT 6 GHA A%
fafram = & mrowt asfrergs w930 |
FEATAT 19737 AT & gU, 1974 &
AT TR FEATT FT ATHAT FEAT T |
wdfr feafs &, # fadan s 9@ e
W9 A fF g fegem #1 swar

50 Tz urgAwT faer qradf amgq g 7
T AT F AT A FE A1 A9 A A |
T augar g f& sewr wgat & @ A,
TR AAT F AT2 AAT | ATTHRT WIAA
2 & dare § fegeamw & =afs o1 qa@
w0 dards faedr & ; sEd 1 A
i 7@ E ) fggm foes & aea &
fifer & ot F, P & WA A, ofeaw
qI3ed & AHT § AEFE2 d9q 97 2 |
5 307 % FEf AAE 2, TE FAL AFAT T
& wEl gy qege g F | odr feafr §
Farqq faama a=ar B o 8 o Sife
aAF ag Aifa qreEafawar & AT 97
g aifgn 1 a3z feame AT SovEET &
o R g Aife, T2 F 94 A OFEN |
ATy AET-AE AT weT & fE e
q 99T A9 H1 g1 fvqmar 97 53 §
qwd # i zrarfeat & s gar a=m frar
a1 AT Fgd & F1E g9 741 foar ) A=A A
ffe %12 & F7 AWATT FHT, FTE AL
SAAAT | AT ST 97 SEATH AT Z,
afFa waT FT A5 WA AT qEAT
w18 A1 Fad & 7 sAwrd § gurw a8
AAATAT AZT FAT |

# woerar g f7 7g 1 7 & ara wd)
& fowrn oy 9 E FC R | afzary
STITEY 3 ARATAT F9 & a1 Hrow! fgeng
# AT4 WRA W1 AR | WY gafa
AT A T  wAiEs A i e g
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ot suwAafa;: q33T Ar50E AT

st G fog Feraet < & wdt e w7
B} & e ar f v gefif 4 o
AT F4T 6 FTOGHI F [ AATT430
IHH ﬁ-@?,mwrfﬁ%ﬁ | 3 ﬁﬁ'-ir;:t"r.:'-- i
TTAT AT R E fwpaAr e A ow
FITTRIL W4T & &7 7 (i g 3@
3w fafrmw @ ov faaar afen =0 fax
GFAT AR A @ & | | a9 @ F g A
ATfEz TEH W AFATvaE 9rE fhaar qav
& IAA AT HACALAT F T TEA AW
AT I F1 AT A & | a0 59 TF &
aza & qfvm @1 29T F¢ 7 & | 49
fraa & wra 3HE AW 1 | 59 GF A
Afer &7 wamaar 7 @494 i =AY AT -tiif_';f
B0/ HYAT #4417 AW FATF |

SHRI KRISHAN KANT: Mr. Deputy
Chairman, Sir, if the Government of India
follows the food policy as was suggested
by Mr. Shekhawat, we will be heading to-
wards another catastrophe. 1 would like to
deal with his points while making my
submission, Sir.

Sir, last year, the Government took a
decision to take over wholesale trade in
wheat as a bold measure of a bold Gov-
ernment, committed to bring about structural
changes in the society. If the hon. Members
will remember, these were the words being
used by many Ministers and supporters of the
decision. As a matter of fact, it was a halting
and much delayed decision. The country and
the  Congress had decided many times
before to take over wholesale trade in
foodgrains.  But every time they slept over
it. Sir, it will be interesting to go into the
history of the idea of takeover in India. As I
have spoken earlier, it is not a socialistic mea-
sure, whatever Mr. Shekhawat may say. It
was a practical measure taken by a
number of capitalist countries in the world.
There is nothing socialism in this. It was a
question of management. Sir, many capitalist
countries in the world have taken

[RAJYA SABHA]
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over food trade for a number of vears— say,
Canada, Japan and Australia. Even in
India, the first proposal to take over was not
taken by the Congress Govern ment. Hut after
the Bengal Famine . . .

SHRI SUBRAMANIAN SWAMV (Ut tar
Pradesh): If you permit my interruption, in
these countries, there is food surplus and the
Government . . .

SHRI KRISHAN KANT: You speak
whenever you get your chance. Now, let me
make my submission.

Sir, after the Bengal Famine, during the War,
when the British Government was ruling this
country, a Commission called Woodhead
Commission was appointed. It was that
Commission which recommended the abolition
of the wholesale Irade. It was in the year 1943
that Lord Wavell had written to the then
Secretary of State for India that British India
was agreeable in principle to the removal of
the wholesale trader. But they could not do it
for the time being and They proposed to do it
after the War. After the War was over, it was
implemented and worked successfully for about
two years. It is reported that the then
Government had successfully exceeded the
targets of procurement in XJ.P., Punjab, C.P.
and other States. Then came the Asoka
Mehta  Foodgrains Enquiry Committee of
1958-59  which had recommended the
takeover of wholesale  food trade, excluding
the pulses. Later on, many Congress resolution
decided about it. And, Sir, when Shri Lai
Bahadur Shastri was the Prime Minister of
India and the country was passing through a
very difficult situation, it was at Durgapur
Congress that the decision to take over food
trade was taken. And Mr. C. Subramaniam was
the Food and Agriculture Minister at that time.
It was the Americans who suggested, "Why
don't you have land reforms to have better
production?" Because, in Japan, it was the land
reforms which produced better food
production. It is because when the people of
the land feel a sense of involvement—not two
or three per cent but the

whole people—the production increases.
Not only that, Sir. Later on, when the

Congress was defeated in a number of
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State Assembly elections in 1967, the ten-
point programme was adopted, and the
item of foodgrains takeover was a part of it.
But it was not implemented. When the
Congress was split, we adopted a charter
for the nation in the Bombay Congress in
1969. The idea of food takeover was there.
But again it was forgotten. Again in 1972,
when the situation had started getting diffi-
cult, at Gandhinagar session, we adopted
the resolution for the takeover of food.

4 P.M.

Sir, it was again the Woodhead Com-
mission which first said that ensuring the
reasonable quantities of foodgrains at rea-
sonable prices to all the citizens of the
country was the basic requirement of any
civilised Government. It is much more
fundamental than maintaining the rule of
law or even the maintenance of law and
order.

Sir, the Government last year, in 1973,
had taken this decision to strengthen the
distribution system of wheat by taking over
this wheat trade after having experienced
the difficulties of the economy for a number
of years and much more after having
experienced the behaviour of the trading
community. But, Sir, what happened? When
we took this step, it should have been
realised that there will be criticism by the
vested interests who were being removed
and shifted from the economy. Sir, if you
see clearly the situation you will find an
interesting contract. When last year this
policy was announced, there was a hue and
cry in the vested monopoly press, in the
Parliament and you could hear the echo in
the Government circles also. But, when this
year the procurement has been much less,
do you find criticism in the press? The
climate is not against criticism. Last year
hue and cry was being made. That shows
how the vested interests are powerful and
trying to dictate to the Government of the
country.

Sir, there might have been difficult
views. I also, last year, was of the opinion
that the prices of foodgrains should have
been more. There should have been better
preparation for the take-over of wheat
trade. This separation should have started
not from 1973 but from 1970 or 1969.
Not

only that. They should have given more
inputs to the farmer. All those things are
correct. But, Sir, instead of facing the diffi-
culties, instead of meeting the propaganda of
the vested interests and the warfare of
propaganda; instead of removing the lacunae
and deficiencies which were found in
practice.  Government  surrendered  and
threw the baby alongwith the bath water. The
question is why did not the Government start
preparations from 1969 onwards? Sir, it may
be remembered that the decision to take over
was announced in April or May and within a
period of four years the decision was given up.
The decision in the A.ILC.C. in  Gandhinagar
was to take over wheat and rice trade in
September. ~ Without declaring their new
policy and without taking the Parliament into
confidence the Government gave up this
decision and stealthily revised its policy.
There must have been a private meeting
between the traders and the Government.
Some private commitment was made. We
know only one thing that after the policy was
announced by the Government, it was not
Mr. Fakhruddin All Ahmad nor Mr. Shinde, it
was Mr. Bhani Ram Gupta, General
Secretary  of the Foodgrain Dealers'
Association, who announced in a press
statement that it was he who was the real author
of the policy. Alter the abolition of the traders
in 1973 they decided to rehabilitate the
traders in March, 1974 but continue to swear by
the abolition of the wholesale trade- ~ Whom
the  Government was deceiving all these
months and all these years?

After ensuring the retreat from the take over
policy to which the Government succumbed,
with a tongue in check, Shri Bhani Ram Gupta
announced that traders would not be bound by
the commitment to procure 5 to 6 million
tonnes at the ceiling price of Rs. 150 in the
open market. They advised the Government to
import wheat. I remember Mr. Shinde making
a statement in this House saying that the
whole idea of the new policy is to remove the
psychology of deficits. In the statement made
by Mr. Bhani Ram Gupta, he advised the
Government to import food by creating a
psychology of scarcity.
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[Shri Krishan Kant]

Sir, when I wrote to Mr. Fakhruddin Ali
Ahmed in April enquiring as to what was
the position and whether any understanding
was reached between private traders and
him, he replied to me that the policy had
been accepted and wanted it to be
implemented without telling the truth about
the arrangement that was arrived at and how
the trader was being rehabilitated. A
meeting of the traders was called. But,
instead of threatening them to fulfil the
commitment, the Government of India was
threatening the Chief Ministers of different
States, like Punjab and others to follow the
policy and introduce the trader.

Government gave huge profits to the
traders. Last year the procurement price was
Rs. 76. This year it is Rs. 105—a jump of
Rs. 29 per quinlal, i.e., 40 per cent in one
jump.

As Mr. Shekhawat said, wheat of all
qualities was procured at the same rate as
there is a saying in Hindi:

This policy failed in one month. After a
period of one month, a second order was
issued. In addition to the fifty per cent levy
on wholesale trader, Governmenl would
also procure directly from the cultivator.
What was the effect of all these measures?
The trader was supplying the worst quality
of wheat to the Government and selling
better quality by himself. Sir, this is
interesting. The procurement price was
fixed at Rs. 105 and the market wholesale
rate at Rs. 150. It means (he Government
itself accepted retail rate at Rs. 170 to Rs.
175.

What is the position today? The total
procurement by both the methods, through
Government and traders, is 1.75 million
tonnes as against 4.7 million tonnes last
year. Last year there was a chorus of voice
that takeover policy had failed. All mono-
poly press, all vested interests were shout-
ing about it. What about this year? Not a
single word about it.

So far as the new policy was concerned,
Punjab Chief Minister is on record that he
was opposed to it. U.P. was not enthusiastic
and so was Rajasthan. But the Government
of India threatened them to ac-
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cept and rehabilitate the traders. I raised this
question on the floor of the House and I am
sure, even now the Government has been
forcing States to implement it. I would like to
know who supported the policy. Perhaps those
who knew nothing of the food and agriculture
economy. Will the Government even now
reveal who is the author of this policy? When
Shri Bhani Ram Gupta announced in mid April
that they would not honour the commitment of
Rs. 150 ceiling price in open market, the
Government did not act till the beginning of
June, as pointed out by Mr. Shekhawat, and
they statutorily fixed the price at Rs. 150. It was
just locking the stable after the horses were
stolen. In whose interest was the Government
functioning?

Sir, bungling on food front is no less a serious
crime in a poor country like ours than bungling
on the war front. Government has shown so
much helplessness and defeatism that even on
10th of July, after the new Agricultural
Minister, Shri Subramaniam, took over, he

called the meeting of traders. Mr.
Subramaniam  showed unhappiness and
disappointment at  letting down the

Government and asked the traders to sumbit
proposals within a week to ensure that more
grains can be procured. Not only did he ask
them to give proposals but also to list the diffi-
culties that were facing them. What shall we
call this attitude of the Minister? One is
reminded of the Bourbon kings of France who
learn nothing and forget nothing. The traders
are not afraid of the warning of the
Government. They know that you have been
warning them for the last 25 years but you are
not taking any n against them. They know you
can take action against weaker people but not
against profiteers. As in Hindi it is said:

T AT ISAY, T AAC IS, T A {Y
HITHTT 20 8 |

This is what the traders are feeling about the
Government. Sir, it will be interesting to see
the pricing pattern in various States, both
official and market rates. The prevailing
official rate in Punjab and Haryana is Rs. 150
while in deficit States it is Rs. 169. But the
prevailing market rate is more than Rs. 200 and
it is not even available
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at that price in Delhi. Last year the market
rate was Rs. 135 to Rs. 140. Now the
official rate is Rs. 150 which is more than
the black market rate in the last year. The
present official rate is much more than the
black market fate at which the wheat was
available in the country last year. This is the
result of your food policy for the poor
people of India.

The target of procurement was 6 million
tonnes. The actual procurement is 1.75
million tonnes. Last year the procurement
was about 15 per cent to 20 per cent of the
total wheat production and this year the
total procurement has been, on the basis of
the total production, 8 to 9 per cent or less
than 10 per cent. By the change of policy,
procurement reduced by less than half.

The hon. Minister himself said that there
were two benefits out of the new policy: (1)
Difference in prices between the deficit and
surplus States have been narrowed down,
and (2) market availability has increased.

Sir, the lower prices in Bombay and other
places are not due to the new trade policy.
They are because there have been better
rains last year and better production in
Mabharashtra and that is the reason why the
prices there are a little less.

Sir, the main point is, what is the price,
not in Bombay because Bombay cannot
control the wheat price for the whole
country, but what is the price in the district
towns in U.P., Bihar, Orissa and Madhya
Pradesh? Last year, wheat was sold at Re 1/-
a kilo. Now it is Rs. 2.50 a kilo. If you say
that market availability has increased, I must
say it is a blatant lie. If the availability of
foodgrains is more, why are the prices more
in the market? Even if the foodgrains are
available, what are the prices?

Sir, about fixing of prices? Immediate
increase of 40 per cent. You could have
fixed up according to the increase in rates
and costs. Sir, a good suggestion has been
given that instead of increasing the price
every year, it would be better if you cor-
relate the procurement with the supply of
outputs. May I know whether the Govern-
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ment has considered this suggestion given
by Dr. Minhas about food money? It can
stabilise the price and also give 11 to 13
million tonnes of foodgrains for your dis-
tribution system. What has been the result of
your consideration.

[The Vice-Chairman (Shri Bipinpu] Das)
in the Chair],

There is perpetual inflation and weakening
and shrinking of the public distribution
system. Last year, 11 lakh tonnes of food-
grains had been issued monthly; now this year
it is 4 lakh tonnes. This is to sustain a
semblance of public distribution system-
Today the position is, Government is facing an
unpredictable monsoon season with the lowest
ever stocks in the history of the country. This
is the greatest risk you are taking, Mr. Shinde,
with the country, perhaps, greater than
keeping the borders of ' the country
unguarded. Hardly 2 million tonnes in the
Central pool and 1 million tonnes in the
States! We are again in for imports. You want
to go in again for concessional food aid. And
this is the note from the file of Mr.
Subramaniam which has appeared in 'he press.
I would not mind imports when the people are
hungry but it must be once in a time. You
must have a long-term policy so that you do
not behave as you behaved in 1966-67 and left
your priorities and all that. I am not against
imports but you must have a long-term policy.

AN HON. MEMBER: We have per-
mitted the Ministry.

ot Faera wifew (wErerz) @ owA
qTFIT B TUAT AfAAt # g g oAy
Faem fm sie w7 wfaer o fifr &
qeeg | AT avaEd |

SHRI KRISHAN KANT: Mr. Patil want
me to go to the bungling of the Seeds
Corporation. I am not going into that at the
present time. I will not interfere in that. All
right; what are you going to do about the
future? Are you going out of the rut? Your
own assessment is, after the new kharif crop
even, the prices will increase. Here I am
reading from a paper, a Government paper
which says:



215 Discussion re. new

[Shri Krishan Kant]

"There has also been a general rise in the
prices and in the money supply in the country.
Since these factors are likely to continue to

operate for some time, there is little
prospect  of any respite from the
continuing upward pressure on the

foodgrains prices and even  the arrival
of the new kharif crop in October to
November, 1974 may not bring about any
significant change in  this trend." May 1
know from the Government if this is the
policy? The only way out for you is, you must
reiterate your basic decision to take over the
foodgrains trade in all commodities
otherwise you will not be able to check
farmers shifting from one crop to the
other. Procurement from the producer has to
be the basic element which was decided in the
Woodhead Commission, which was given by
the Ashoka Mehta Committee and which was
decided by the Congress resolutions.

Sir, the need to procure today is only for
about 10—12 million tonnes of food-grains
spread over wheat, rice and coarse grains.
Total food production in the country may be
104 million tonnes at present. So the total
procurement has to be only just 10 per cent
of the total production in the country. But
you seem to have lost nerve. Can't this great
country procure 10 per cent of the total
production of food-grains in the country".'

Sir, I will end by quoting what Mr.
Chalapati Rau wrote. "The basic question is
that plans for efficient management of food
economy are bound to go awry if the
wholesalers, big farmers and corrupt officers
and politicians are left free to operate as they
have been doing in the past." Sir, I hope the
Minister will give some candid reply and say
what is the future policy.

DR. Z. A. AHMAD (Uttar Pradesh):
Vice-Chairman, Sir, I do not want to quote
figures. Everyone can . . .

SOME HON. MEMBERS: Nothing is left
for you.

DR. Z. A. AHMAD: Every one can speak
from his own angle. {Interruptions). I
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do not want to quote figures but 1 want and [
demand that Mr. Shinde should accept in this
House that his Department or the Department
led by his senior colleague who is no longer
here has failed and failed miserably . . .

SHRI RABI RAY (Orissa): His ex-col-
league was also a farmer.

DR. Z. A. AHMAD: Please have mercy on
me. As 1 said, failed miserably in tackling
this problem.

SHRI V. K. SAKHLECHA (Madhya
Pradesh): That results in promotion.

DR. Z. A. AHMAD: This problem has been
with us for the last decade and a half or even
more, how to provide for this poor country
where nearly 50 per cent or more than 50 per
cent of the people live below the poverty line,
where uncontrolled trade goes on . . .

SHRI RABI RAY: Itis 67 per cent.

DR. Z. A. AHMAD: Please allow me to
speak. Otherwise I will sit down. Don't try to
brief me because I won't accept your briefing.
1 will say whatever I have to say.

Where 50 to 60 per cent of the people are
below the poverty line, how to provide them
with cheap food, that is the problem of
problems and the Government of India should
have concentrated all its efforts, appointed
competent  people, and created an
administrative machinery to solve this
problem. This is the one issue on which the
Government of India has failed totally.

<t g W (TH7 g2r)

TE AT TEAT AqT;

Mo HFHT
Z | HTTET 7T H
TATTHE qrEs W7 T 915 v AT
Frfar

Mo WFo o WEWE : UTT AT #41
FoA & 70 ATy Zar, afww wdr 38

T AW e W (faere) g
FOAT J129 & a7 oy Ay gqrE

STo W¥o Yo WEWT : Wil A 1T oY
€ 71 e w17 onr wmgA & o wa vl
¥ g aar 2 |
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They must have patience. Sir, you must
control them. You must have patience to listen
to all points of view. I submit that not only the
voice is raised from this side —here there are
different understandings; his understanding is
very different from mine—but excepting for
certain people who would not like to say
anything or who have nothing to say either on
this side or on that side—but from both sides
that this reality has to be recognised and the
nation must recognise this reality that you
have not succeeded in providing cheap food to
the most vulnerable sections of the society.
That is the reality- Now it has been again and
again pointed out to you that your policies are
going out of balance and you have never
accepted it; the Agriculture Ministry has never
accepted it. Always they have been saying no,
this time we are going to do it. I can go back
to the long long period when Mr. Patil was the
Food Minister. He said the whole problem
would be solved; let us import under PL 480.
All right, he imported but still the problem
was with us. Then the new policy of take-over
was adopted. We thought it was a good policy
and we still think that that is the only policy
that will ultimately succeed. You accused us of
preaching dogmas. You said, you Communists
talk of socialisation of trade, of nationalisation
of trade and so on. But where do we stand
today? I ask the entire nation. I say today this
policy, excepting for our Jana Sangh friends
who put forward the point of view of the
hoarders and big farmers, is accepted by the
entire nation that you must in respect of all
essential commodities introduce the system of
public distribution. Otherwise the whole
society, the whole economy, will go to dogs. It
is a sick and suffering society whatever you
may say. You say you are bringing big
structural changes, you are moving towards
socialism and all that. How are you moving
towards socialism?

When, as Mr. Krishan Kant said, you
cannot get possession of 10 per cent of I he
food grains produced in this country in order
to feed the poor people, your talk of socialism
is meaningless. It is nonsense. Therefore. I
would definitely say that it is
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high time that the entire Agricultural De-
partment was reorganised; it is high time that
competent Ministers were appointed there; it
is high time that the entire structure of the
secretariat of the Agricultural Department was
looked into; it is high time that people
responsible for again and again bungling in
different ways the whole problem of food
procurement and food distribution were
transferred or given other jobs. Mr. Shinde fe
a knowledgeable person, and Mr. Shinde very
often gives expression to very good
sentiments. But I do not know whether Mr.
Shinde is a prisoner of a whole clique in the
Agricultural Department. In any case, I am
very sure that his senior did not understand the
problem. He is no longer here. If he were here
in this House today, I am afraid I would have
openly accused him . . . (Interruptions) No,
no. The role of the person is there very much.
I would have abused him of his inability to
understand the problem, of his utter
incompetence, of his inability to look at the
problem. But he is not here. I do not want to
say much. But I do insist that the Prime
Minister should thoroughly examine the
functioning of this Food and Agricultural
Department and should see to it that a
thorough overhaul of the whole department
takes place.

SHRI KALI MUKHERJEE: Do you want
the Prime Minister herself as the Agricultural
Minister?

DR. Z. A. AHMAD: That is your problem,
that is not my problem.

The point is, we left the policy of takeover
of the wholesale trade. What was wrong with
it? You say that you could not procure as
much as you wanted. Why did you not
procure? I have been from State to State, from
Bihar down to South India. And I saw with
my own eyes the complete absence of will on
the part of the State Governments really to
uphold that policy and to implement that
policy. There was no political will; there was
resistance on the part of the Chief Ministers;
there was resistance on the part of the Food
Ministers,
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SHRI B. S. SHE K HA WAT: Even in
Kerala?

DR. Z. A. AHMAD: I do not know about
Kerala; it may have been in Kerala. I do not
think Kerala is a heaven. 1” think all over the
country there was lack of will on the part of
the ruling circles in the States to implement
this decision. Therefore, the matter moved
swiftly and spontaneously and drifted and
ultimately you procured merely 5 million
tonnes. But even that performance was not
bad. Instead of streamlining the
administration, instead of tightening up the
whole system, instead of plugging the
loopholes, you have gave it up at the instance
of the pressure of the wholesalers, the
profiteers, the traders, the hoarders and the
merchants who were responsible for it. Mr.
Shinde, you are optimistic that you will get
it. Who advised it? I am sure that there are
some agents of the wholesalers and
profiteers who are sitting in your Ministry at
the top level who gave you advice,
presenting a rosy picture before you that
from these merchants you will get wheat. At
the time when people like us who are often
supposed to be dogmatists said, that this
would not work, you said, it is too early to
give a verdict on that. You went on and on
and on. It became such a miserable
performance that vou became the laughing-
stock of people. When I say 'you', I do not
mean you personally, I mean the whole
department. The whole department became a
laughing-stock. The merchants repudiated
their word. They accused the producers and
the producers said that they did not know
where they stood, they did not know what
price they would get ultimately out of it. The
big producers, the big landlords and the big
owners of land wanted to indulge in pro-
fiteering and the result is, neither the prices
have come down nor have you stocks
available. May be there is a little but that is
not much of an availability. If the prices are
high, what will the poor man do?

The availability may be there but the poor
man or even people in an under-privileged
position find it difficult to make both ends
meet. Under what pressure have
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you been I should like to know. It is a matter
of shame to us today that when you put
questions whether you recognise that your
policy has failed miserably, you say "No". We
ask you, "Are you reversing your policy?",
you say "No". Every time there is no reversal
of policy. Every time there is continuation of
the same policy. Every time it is a good
policy. Every time your policy is successful.
Every time you are going to turn the corner.
And where is the head of this Department? He
is now going to the Rashtrapati Bhavan. He
says he is leaving enough food for the country
for all time to come. You consider us to be
children who would believe you in all your
glib talk. The reality is this that unless you
fundamentally examine the whole situation,
Mr. Shinde, you will not succeed.

Mr. Subramanian has raised this question of
agreement. The agreement is not working. We
have looked at it. How will you proceed? You
will have to adopt certain basic principles, and
the basic principle is enunciated by Mr.
Krishan Kant. Take straight from the producer.
Do not bring in middleman. As long as
.niddle-men are there profiteering will go on.
You cannot have two things at the same time.
You cannot allow profiteering and hoarding to
co-exist with a system of proper distribution of
foodgrains, the two cannot co-exist. Either
there is a proper public distribution of
foodgrains for the people by eliminating
hoarding and profiteering or allow profiteering
and hoarding to go on and then do not talk
about introducing proper distribution of
foodgrains for the two cannot co-exist. You
have to base your whole policy on certain
principles. Please enunciate your principles.
Mr. Shinde, up to date no principles have been
enunciated. Mr. Subramaniam is again and
again saying that you have to re-examine your
policy. We have to do something about it. But
I want that the new policy should be based on
the policy of direct procurement from the
producer. Let there be a net work of public
distribution not only of wheat but of other
foodgrains otherwise the law of economics
will apply, namely, you cannot control one
thing and
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leave the substitutes uncontrolled. They will
influence each other's price. Wheat will
influence rice. Rice will influence bajra. Bajra
will influence jowar and so on. All these
commodities are interrelated because ihey are
exchangeable commodities.

Then abolish wholesale trade in food-grains
by merchants. Abolish it. And you can
manage with a powerful machinery, with such
big leaders who have recognition all over the
world. Can you not do it? It may be ironical.
But the fact is this that we have a good image
in the world. I feel really ashamed when 1 go
out because they have been reduced to the
position of international beggars, an interna-
tional beggar begging for food. Many people
ask me: You are such a big country with such
a big hard-working population and still you
beg, can't you produce enough to feed your
people, just grains, not high quality food, just
starch to give your people? This is because
while you talk of structural changes, while
you talk about socialism your entire policy is
based on disgusting pragmatism. You have no
principles. This thing will not work. Some
pressure here and some pressure there. Your
principles have to be defined. Let us not go as
international beggars to the givers' court.
Already there are nations which are insulting
us. They say, "Oh, after sometime you are
going to come with a beggar's bowl before
us". Let us keep our dignity. It is not only a
problem of livelihood; it is a problem of the
nation's honour. If we can feed our people, we
can go with our head high. If we cannot do
that, we will have to look low and beg for
food. Therefore, Sir, as you have rung the bell
twice, [ might end here. The Prime Minister is
not here. But she knows everything that is
going on. I think she has learnt the reality of
this, that the Food and Agriculture Ministry is
one of the most inefficiently run Ministries in
the whole set-up. lliere-fore, a thorough
overhauling of this Miris-try, both at the
ministerial level and at the secretariat level,
has to be brought about. That is one thing.
Then, Policies should be based on firm
principles, not
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on pragmatism. Firm principles should be
enunciated and these firm principles should be
implemented in the form of a policy and
implemented with strictness, with courage,
wiih honesty-. You should see that your lower
rungs of administration abide by them. You
should see to it that the policy is not only
accepted by the ruling party, but it is
implemented by the ruling party. Violations of
those policies should be punished in your own
party. If you don't do that, how long will you
carry on like this?

I have stated what I wanted to say. I hope
that in the near future the nation will know
what the new policy is going to be. Then we
shall get an opportunity. I hope that this great
country of ours, this great land of ours, will
not continue to suffer and starve. I hope that
this great land of ours will develop the internal
economy, and particularly agriculture and
food in a manner that we can hold our head
high in the community of nations and not be a
pitiable beggar nation that we have reduced
ourselves to now. Thank you.

SHRI R. K. MISHRA (Rajasthan): Mr.
Vice-Chairman, the discussion on the wheat
policy to-day, I think, is a discussion on a
subject which is of paramount national
importance not only from the point of view of
stabilising the economy and reversing the
hyper-inflation which has gripped the country,
but also from the point of view of preserving
the democratic system which we have built in
the country during the last 26 or 27 years. The
food crisis and the mismanagement of the
food economy during the last few years has
created a situation which threatens the entire
fabric of our society and threatens to assume
the proportions of a serious law and order
problem in various parts of the country. My
hon. friend, Shri Shekhawat, said that it was a
bad day, it was a sad day, on which the
decision to take over the wholesale trade in
wheat was taken. In fact, Mr. Vice-Chairman,
I think that was a day which gave us
confidence

SHRI KALI MUKHERIJEE (West Bengal):
The only day.
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SHRI R. K. MISHRA: Yes, that was a
day which gave us confidence that we
would be able to move in a direction
whereby the crores of people in India living
below the poverty-line may be able to get
foodgrains at a stable price and in adequate
quantity over a long period of time.
Anyway, at best we can say that the giving
up of that policy has been a very short-
sighted step taken out of lack of conviction;
or, at worst, we can describe it as a panicky
capitulation to the propaganda barrage of
vested interests and reactionary elements in
this country. But before I proceed further,
Mr. Vice-Chairman, I will concede that my
friend, Dr. Z. A. Ahmad—he has left—and
people like me and Mr. Krishan Kant, who
support the policy of take-over, also fell a
prey to that propaganda. Even to-day Dr.
Ahmad was saying that the policy did not
succeed. That is exactly the mischief that
was done during those fateful days.

The Agriculture Ministry fixed a target of
8 million tons of procurement of wheat. It
was an unrealistic target that was fixed. It
was a target which was fixed on the
assumption that Rs. 150 crores which were
provided for the crash rabi programme
would be utilised properly and the shortfall
of 15 million tons in kharif that year would
be more than made good in the rabi
programme. But the report of the
Comptroller and Auditor General has now
revealed that the Agriculture Ministry and
various agencies in the State Governments
who were provided these funds, mis-spent
them and misappropriated them and did not
utilise these funds for increasing agricultural
production under the special rabi - crash
programme. In fact, the money that should
have been used for increasing agricultural
production was used in some States for such
un-productive activities like purchase of
luxury motor cars.

[The Vice-Chairman, (Shrimati Purabi
Mokhopadhyay) in the Chair].
Therefore, Madam Vice-Chairman, I say it
was a wrong and artificial and unrealistic
target that was there. Secondly, from the
very beginning those who were in charge of
administering this policy had no heart in

it. A committee had been set up under the
chairmanship of a Member of the Planning
Commission, Prof. Chakravarti to study
how to implement the scheme of take-
over of wholesale trade in wheat. The
committee made 17 suggestions as to how to
make this scheme a success. Fifteen out of
those 17 suggestions were not  implemented
at all by the Government. The committee
had also indicated that it would be appropriate
to give a remunerative price, a little
more than Rs. 76 to the farmers at that
time. The honourable Minister, Shri
Shinde, at that time firmly declared, we will
not give one rupee increase to the farmers.
And in between a new scheme of bonus was
floated and an impression was created that
the Government was dilly-dallying and was
not sure about the whole thing. And thus from
the very beginning the whole programme was
sabotaged- The honourable Shri ~ Shskha-wat
said that the price has increased because of the
take-over. No. What exactly happened  was
this. It was a period of scarcity. If you
remember, it was a period of acute scarcity in
the country. The Government had a stock of 9
million tons of foodgrains with it. And instead
of preserving and distributing these 9 million
tons through the public distribution  syste
i,they went on selling this stock in the
open market at the rate of 1 million tons a
month. And it was only when the stocks had
been depleted that they said they stopped this
whole process. Therefore, what I am saying is
that the target of 5 million tons that year could
have been proper and realistic. And if we look
at the achievement, at Rs. 76, 4.7 million tons
were procured, and I. think it was a
miraculous achievement of which we should be
proud. And we should not have fallen a
victim to the propaganda. AsI said, all of
us fell a victim and in Dr. Ahmad's party's
paper 26 articles were written and  all the
26 articles stated that the scheme had failed.
Therefore, when there was a climate in the
whole country that the scheme had failed, in
that climate vested interests took advantage and
led the Government up the garden path in
reversing that policy. I would also like to
point out that those of us who support this
policy, failed in our
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duty. As far as mobilisation of the farmers is
concerned, we did not do enough to go to the
farmers, to explain to them the rationale of
this policy, to explain to them how it was
crucial for preserving our national
independence and for pursuing the path of
self-reliance. We did not secure their support
and since it was not done, since mass
mobilisation in support of this policy was
not done, all of us, along with Shri Shinde,
share the responsibility for the failure on
this front. Let us be candid and let us be
honest .tbout it. I would like to remind the
honourable Shri Shekhawat that both of us
come from a State which is frequently
visited by drought and famine, though he has
migrated to Madhya Pradesh for purposes of
coming to this House . . .

SHRI B. S. SHEKHAWAT: As you
have migrated to another profession.

SHRI R. K. MISHRA: Both of us come
from the State of Rajasthan where we had
frequent droughts, say 11 years out of i4
years. Therefore, what would happen if the
Government does not have the stocks' How
will they distribute foodgrains to famine
stricken people, if they had not taken over
wholesale trade in wheat in that year? There
were 15 crores to 16 crores of people in
various States like Maharashtra, Rajasthan,
parts of U.P. and parts of Bihar, Orissa and
Andhra Pradesh who were in the grip of one
of the most severe droughts. It would have
been impossible to feed them and it was only
because this step was taken that it was possi-
ble for the public distribution system to cater
to their needs . . .

SHRI R. K. MISHRA: That is another
point. He may say that there had been
famines earlier also and how the Govern-
ment was maintaining the public distribution
system during that period. In 1965-66 when
we had a similar famine, we distributed
about 13 million tonnes of food-grains. But
two-thirds of it were imported

from the United States of America under the
P.L. 480 programme. Government has been
reducing the quantum of imports over the
years and therefore if we want to have self-
reliance, if we want to have national honour
and self-respect and at the same time want to
ensure supply of foodgrains to the vulnerable
sections of our people, especially in areas of
scarcity and drought, there is no other
mechanism but to have public distribution
system. Public distribution system cannot be a
temporary thing. It cannot be created over-
night. It must be built over a period of time
and the Government must have enough stocks.
How to have enough stocks? This is the
problem. Once you admit that there should be
public distribution system in our country, it
will be necessary to suggest some ways and
rightly the Minister enquired from Shri
Shekha-wal who had no reply to it except that
the price should be fixed at Rs. 135 which is
an absurd suggestion . . .

SHRI B. S. SHEKHAWAT: Absurd for
you, not for the producers.

SHRI R. K. MISHRA: I will come to it in a
minute. Therefore, the main problem is how to
ensure that the public distribution system
works well. It is not a dogmatic question. It is
not an ideological question. It is a pure and
simple practical question, as Shri Krishan Kant
has pointed, out.

Public distribution system in our country, at
the moment, covers about J6 million people
under staiulory rationing and another 396
million people are covered under informal
rationing. In fact this is not enough. If we want
to cover even 50 per cent of those people who
are under the poverty line, we will have to have
a public distribution system which may distri-
bute about 20 million tonnes of foodgrains.
These 20 million tonnes of foodgrains cannot be
procured by purchases in the open market. I
would like Shri Shinde. to point out whether it
could be done by a direct levy on producers
(Time bell rings). Acharya Vinobha Bhave has
made a suggestion. He says that land revenue
should be one-Mxth of the produce and it should
be col-I lected in the form of grains. This will
fetch
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[Shri R. K. Mishra] to The Government at
the present level of production about 17
million tonnes of foodgrains. Whether
those vested interests and entrenched
interests who opposed the lake-over of
wholesale trade would allow implementation
of this or not has to be seen-

My last point is that we cannot discuss the
problem of distribution in isolation from the
problem of production. Therefore, I would
like to point out only two or three points in a
couple of minutes ...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Your time
is up.

SHRI R. K.. MISHRA: Last point.

We must remember. Madam, Vice-Chair-
man, that as far as agricultural production is
concerned, it is not that production has
suffered due to lack of investment. In fact, till
1964, agricultural production was increasing
at the rate of 3 per cent, when agriculture was
neglected and heavy industries were
encouraged. After that it has declined., There
has been substantial increase in the production
of wheat, out not in production of rice, pulses
and coarse grains. The production of coarse
grains after that has stagnated. There was not
enough increase in production of rice. The
production of pulses has also declined. Wheat
constitutes one-fourth of the total foodgrains
consumption in our country. Therefore, unless
the entire production strategy is changed and
production in other foodgrains is increased, it
will not be possible to have a viable policy
only in regard to wheat. You must have a
policy in regard to production of all food-
grains and distribution of all foodgrains
through the public distribution system . . .
{Time bell rings).

Lastly, Madam, Vice-Chairman. I would
like to say that production will not increase
unless the marginal and small farmers are
given inputs. There are two ciores of them
who produce ten million tonnes of
foodgrains. Their production can be in-
creased to 60 million tonnes if only inputs
are given. As long as the policies which are
in favour of the traders, which are in
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favour of the hoarders, whether in the rural
areas or in the urban areas, continue, we will
continue to have food crisis, and foreign
countries inimical to us will always on the
look-out to twist our arms as they did in the
mid-1960s. A new, viable agricultural policy,
based on mopping up the marketable surplus
by the Government —whether you call it
nationalization or whatever you call it—
should be there. And only such a policy will
ensure that we have self-reliance and we
supply food-grains to the vulnerable sections
of the people.
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